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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM Present

NAME OF THE PARTIES Shirdi Industries Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

T.c.P No. a39 I \MAH) / 20 t7
M.A. No. L@./2017

t5>,

SHzu B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI-ASENAPATHY
MEMBER (T)

AT'TENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAW TRIBUNAL ON 29.11.2017
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ORDER
MA 162/2017 IN CP NO. E39/I&BP/NCLTMB/MAH/2o17

For further hearing from a Scnior Counst'l Mr. Nitin Thacker on Notificati()n

clatecl 23.11.2017 Passed by Govt of India, this matter is reserved for Orders on

1.12.2Ot7. _
sd/-

V. NALLASENAPATHY
\lcmber (Ttchnical)

sd/-
B.S.V. PRAKASH KUMAR
\lember (Judicial)
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